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CP NO.19/ALD/2017

The registry informs that the fair copy of the judgment has been received by
the petitioner company and order in prescribed format of sanctioning of the scheme
has also been delivered by the registry of this Tribunal. Hence, nothing survives with
the petition the present application is closed in terms of its final order dated 25"

September, 2017.
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Dated:26.10.2017 H.P. Chaturvedi, Mémber (Judicial)

Typed by:
Kavva Prakash Srivastava
(Stenographer)




